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wag established at Gangtok in 1976.
This college was conducting evening
classes during 1976-77. Regular day
courseg have been introduced in the

college during the current academic
year.
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Land Eroded away by Rivers in
J. and K.

2562. SHRI BALDEV SINGH JAS-
ROTHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:
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(a) the total land eroded away

by rivers within the last three years
in J. & K. State;

(b) what action the Minjstry pro-
pose to take immediately in this direc-
tion;

(¢) what is its long term policy in
this connection; and

(d) whether twenty villages known
as Tawiyan in Tehsil Jammu and the
Pargwal area in Akhnoor Tehsil in
J. and K. State, are jn danger on
account of river Tawi and its tribu-
taries and river Chenab respectively?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (d). No report has been re-
ceived from the State Government
regarding areas eroded by rivers in
Jammu and Kashmir State during the
last three years.

(b) and (c). Anti river erosion
works form part of the flood sector,
which is a state subject, and initia-
tion, formulation and implementation
of flood control measures including
anti-erosion works, becomes the res-
ponsibility of the State Govemrxllents.
However, the Centre provides on re-
quest from the State Governments
assistance on technical matters con-
cerning this sector.

No request has been received by
the Central Government from Jammu
and Kashmir Government regarding
problem of river erosion in the State.

1

Fictitious Sanction Order prepared by
Officials of CWC

2563. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether in the Centra] Ware-
housing Corporation a group of officials
prepared a fictitious Sanction Order
for a huge amount, prepared a false





